b1 D. €. Min. of

Tourism & C.A.

because I have been given only Rs. 50 lakhs
But there are a large number of parks. The
expert committee has gone into the matter,
1 have written to all the State Governments
and I am hopeful that, although the time is
already fairly late, we will be able to save
some of the very beautiful creatures that we
have in our country which also are in &
way a part our heritage.

Qur public sector hotels, as my colleague
has said, are beginning to do very much
better than before. 1 would like to empha-
suze this fact because some quarters tried to
make out that it was not possible fm the
Government or the public sector to bwild
a decent hotel and run it profitably The
Ashoka Hotel, for example, in the year
ending Maich, 1971, will make a profit of
about Rs. 30 lakhs and the Janpath Hotel
of about Rs, 12 lakhs. Even the Lodhi,
which was not really built as a hotel, and
Ranjit which werc built as hostels, are also
going to break even. Our new Hotel Ashoka
in Bangalore has come up.

We are also putting up public sector
hotels in Gulmarg and Kuvvalam, I would
need another half an hour to dilate upon
the beauties of Kovalam and Gulmarg, one
nestling in the Himalayas in the north and
the other right at the foot of Mother India
m the south. These are my two real babies
if youa like, which I have developed with
great care, I think that perhaps if on some
other occasion some question is asked, we
mught be able to organise a situation in
which I can talk about the beauties of
Kovalam and Gulmgrg, At this moment 1
am rather reluctant that 1 should have to
listen. to you rioging the bell and, therefore,
before that necessity arises, 1 woudld merely
once again say how grateful | am to the
Members of this House for the very keen
interest that they have showa im tourism.

I can sge Shri Kachwai looking at me
with regard to Klyain. ¥ @ ug-
e wwk § 4 wgt Feht e W gad
A wraeren off R 1 WA GF for W
W agt qgw Ty |

'nummoﬂ\erpoinuwhid'nhlm
raised and which I would like to reply but
! cannot. 1, thercfare, mercly say thif we
are trying in our vwn way, in & small way,

1o tey and contribute towsrds the bullding
Up of & better' lile Yor cor peopls med
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towards duveloping our cconomic wealth.
Therefore, while thanking the House. I
would commend my very modest Budget
proposals for your acepiance.
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MR. CHAIRMAN :
all the cut motions to
House,

1 shall now put
the vote of the

All cut motions were put and negatived,
MR. CHAIRMAN * The question 13 :

“That the respective sums not excesd-
g the amouats shown la the fourth
column of the order paper be granted to
the President fo complete the sums neces-
sary to defray the charges that will come
m course of payment during the year
ending the 31st day of March, 1972, m
respect of the heads of demands entered
in the second column thereof against
Demands Nos. 81 to 84, 138 and 139
relating to the Ministry of Tourism and
Cwil Aviation,”™

The motion way adopted

17.30 brs.
HALF-AN-HOUR DISCUSSION

RE : PL-480 FUNDS FOR EDUCATIONAL
ACTIVITIES

SHRI C. K CHANDRAPPAN (Telli-
cherry) : Mr. Chairman, Sir, there was a
Starred Question a few days ago on the PL-
480 funds made available for the purposes
of education. ‘On that day, the Minister
told that Rs. 24 56 crores were being spent
n India from ‘PD-480 funds, When a ques-
tion was asked whith are the private institd.
tions which aro associated with the spend-
ing of this money, he wanted notice for
that, So, taking this opportunity, we have

Sigce the incoption of ' this schome, ns-
grants, in India, they bave spent nearly Rs,
19 eraees and, a4 loaas, they have speat-
amount. of Rs. 1374 doowes end,
other heads for vatious . sducetionst
schemes, they have spent nearly Ra, 75
crorcs,  In teraw of meney, we will sob fhat
this is quits' B> nge: amount, But thy

i
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[Shri C. K. Chandrappan]

question is as to whether we will agree in
principle to accept the money offered by &
country with very definite ulterior motives,
For example, they are spending money in
educational fields. One of their main spend-
ing is for publishing books. According to
the latest rcports available, they say, over
1000 title books relating to Physics, Chemi-
stry, Biology, Aeronautics, Economics. elc.
have been published in our country. These
are being widely sold amongst the students.
You know, when the text-books are printed,
they are printed in millions and these are
sold amongst the growing intellectuals of our
country. These books are kept in almost
all the university libraries all over India.

Who decides regarding publication of
these books ? There is a Committee of 14
Menbers of which the Chairman is the
Secretary of the Education Department. In
my opinion, he is presiding over the spread-
ing of poison in the minds of our students.
Because there is a Secretary who is looking
after the publications, appointed by the
United States Information Service and,
amongst the member of the Committee,
7 are American experts on education. The
only excuse the Government gives is that
often the Government is consulted before
hand regardiag the publication of the books.
But, as we all know, such a Chairman who
is the Education Secretary can act only as a
rubber-stamp in case of these publications.
So, he will agree to the publications, what-
ever it is, brought and put through by the
able Secretary appointed by the United
States Information Service.

So, they are publishing book which are
very much biassed. There is a lot of criti-
cism which appeared in the Indian Press
about these books. In Science, in techono-
logy and particularly, the books dealing
with Social Sciences, Economics and History
and all that, these books are so much
biassed and trying to project and are trying
to glorify the American way life and the
American way of thinking. Why should we,
in our Universities, only because it has
come free of cost—I am coming again to
the point as to how far it is free, but it is
said to be very cheap—why should we agree
to the.minds of our younger generation to
be poisoned ? ’

Now, secondly, when we come to the
question of the cheaper editions of the
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books, though they say that they arc cheap
text-books, they arc not so cheap as it is
said to be. At the face value, the books are
cheaper but 809, of the money of the cost
of production is being subsidised by the
PL 480 funds and this is a well-known fact
to anybody who is associated with selling of
these publications. Any bookseller in our
ccuntry will be gladly giving 25% comimis-
sion to any buyer and here, of the so-called
publishers, there are many big publishers
and eight of these big publishers are the
monopoly publishers. They will inflate the
cost of production and will fix a higher rate
for their production and/they will get a
huge amount as subsidy. Actually, they are
gaining profit out of it. Then 10%, of the
price shown in the American book and not
the 109, of the price as it appears on the
cheaper editions, but the higher price shown
in the American original edition, you ought
to send to the writers and publishers in the
United States as their royalty and you
should know that in this way we are allow-
ing the Americans to convert the rupee into
foreign exchange ‘and that way this country
is losing every year 25 to 30 million rupees
from the PL 480 funds to be converted and
to be given to the American publishers and
writers as royalty. So, they are not any way
cheaper for the country. We are losing and
we are losing heavily not only in foreign
exchange and we are helping the Americans
to infiltrate into our Universities and poison
the minds of the youug pcople.

Then, how arc these books selected ?
Again, this is very interesting. Books are
selected in consulation with certain profes-
sors and you should know how professors
are now being oriented by the PL 480 funds
being spent to organize camps, educational
exchange programmes and in this way dur-
ing the last 7-8 years we have allowed
nearly 35,000 of the Indian University lea-
chers to be trained by the Americans. And
these gentlemen who are trained by the
Americans spending their money and taking
them on tours and giving them all comforts,
will definitely say that these books are
wonderful and are fit to be prescribed for
the Universities and like that. That is one
aspect of it.

This is how they are conducting them-
selves and creating educational institutes
and institutions in the country for ospionage
activities, In this House itself sometime
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back, I think, in 1968, there was a discus-
sion about an institution which is in Uttar
Pradesh, which is called, the People’s
College, Haldwani, Nainital. Who was the
founder ? A well-known congress leader, Mr.
N. D. Tiwary. The Education Minister will
remember him as the man who was to be
the President of UPCC and now a Minister
in UP. In this House it was revealed that
it was that institution that the CIA had
been patronising. In the US House of
Representatives, on April 9, 1964 Mr. Spark
was advocating for PL 480 grants to the
College at Ha'dwani, saying. ‘“Let PL 480
help build democra:y, a people’s college in
Haldwani, India, as a true example of our
friendship”. Yes, friendship is built and a
spy ring has been created. This is the
history of only one institution. Since I do
not have much time I do not go into the
other details.

There is one thing. In many of the
educational institutions, where the collabora-
tion agreement is there, well-know US
universities are promoting education. These
schemes are carried out in collaboration
with well-known universities like Harvard
and Wisconsin and al! that. It is a well-
known fact that even in Harvard university
CIA spies are being trained. This was revea-
led in 1968 when the big ‘CIA scandal” was
discussed ‘n this House and these institu-
tions are coming in touch with Indian
universities spending PL 480 money and we
are sending our intelleciuals to those univer-
sities ; we are sending our students to those
universities. Whare they are influenced not
only by the American way of life but also
by CIA with money and by other means,
This is a thing which we have to consider
seriously whether this is desirable to accept
money, just because money is given. This
money of PL 480 given by the USA is used
as money to get the younger generation into
their fold to do espionage activities and to
train the whole world of youth in the lines
of the American way of life and civilization,

SHRI S. M. BANERJEE (Kanpur) :
The other countries corrupt some people, but
the Americans corrupt the whole nation. That
is their characteristics, We remember in this
House when the US Foundation question
came up with reference to our Education
programmes it was objected to by this
House, and objection was not only from
this House, but there were leading profes-
sors of Delhi and other Universities who did
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it. Only because, all of us never wanted that
our cultural should be completely eliminated
or washed away from the minds of our
students, our boys and girls. That is the
reason why we objected to it. I would like
to know this from him. I want to know
whether he is aware thar not only in Hald-
wani, but evea in Indian Institute of Tech-
nology, Kanpur, the students, boys and girls
are being completely Americanised, forgett-
their own culture. I sent details about it to
the hon. Minister and [ got a letter that he
would investigate. I do not know whether
he will be able to do it with his present
duties. I want to know whether any commi-
ttee will be appointed to investigate into the
serious chirges made, to see how this machi-
nery i workiag in Kanpur and to stop
American money being used to corrupt our
students.

SHRI N. K SHARMA (Dausa) : Sir,
PL.-480 funds f»r India are posing great
danger to the co mtry as a whole, We have
large amounts of PL. 48) which are being
used by the Americans in their own way;
Now, they have devised a way of i1fluencing
the educated youth of our country. The
foundation plan has been forced to be
abandaned becausz of the opposition in the
country. But, now, they are trying to do the
same thing through eduzationa! iastitutions.
So, I would ask the hon. Minister whether
he is prepared so put a blinket ban on the
American use of PL-480 funds for educa-
tional purposes, whether it be in the form
of science training for the teachers or in the
from of equipment or technical assistance to
the lecturers of the universities or in the
form of books for science students,

=t TRTAATR Trest (92ar) - awrafy
WEIZT, gATL T H AT ST FATTAIE T
a7 <@gl & FfFT anrsarE 7 gaAar 5@
ATAT & T7q7T AF gW fasr F  wrdwA
qe s #L @ o | # gad faafay ®
qgAr arq a1 Jg qAAr qrgar g 5 g
qgizg & foa faa wz7 & ga< fear ar
3% IZiA Fgr a1 fF gaqay ae< F
arq 91 oAz gar 2 9% yarfaw gw
THFT AAT F § | q¥ 9@ ard F 7g
SrAAr q@ar g F S oamar gawar
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[ TraraarT Gredt]
dYo oo 480 wTAA ST fwT W WA N
WX A FT GO § IF FAAY € g
wr st § Fored fir 78 qar o f5 awgw
¥ ag awwiar AT &w & @A & 6g-
or & ar wfrger ¢ 7

EQ Ta-wad Fg 5 i e &
wwi gar & uw at amfo  wrde o
wrye foad aR ¥ W garfe age
serar oy § s o # w4 ok
g ule & o sEd W oS g ogat
fiwaray w1 ywrer fred @t 7 wraw ard
gﬁhq\xmqoﬁoeﬂatﬂﬁ?—ﬂ}
& g wigar g @ A afg &
T FT W1 GG A W WA ¥
aarx ® oo ¥ w@ww  far o @ d
ar #R WY 59 & F fear s
§ gmart ¥ g TN AT g §

Fra Y ara—Iw fe aga s A gl
o ®Y T R ArEdT oY Y & A
wreR e fr gy Atfer gy s o
wrokt qg & & Aifew fadlt gt ¢ -
forg g @& A s sh-am
& sk = & afcg Y qEe 480
% ufg st a=t T §?

wifad awr ag § ¥aw wrée wmle
o wrwge ¥ art ¥ P A afew R W
¥ to 99 ¥ e THTC ¥ WT § W},
ey T AR WA RIW A
<gr § IWwT AT wary & fg e e
ot ST A Wy € 91 A afe
Mhﬂm WFE TAeY T ¥
wc wrE & faemy w &, §9E-
e ¥ frears w3 w0 T @k
fir o7 2w A MR- ol & g
frch of @ R @ @ Aawd &
forg T W e ey % forg dure §

ot ?
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THE MINISTER OF BDUCATION
AND SOCIAL WELFARE AND MINIS-
TER OF DEPARTMENT OF CULTURE
(SHRI SIDDHARTHA SHANKAR RAY)
Mr Charrman, I am grateful to the hon
members, particularly the hon member
from Kerala, for having ramsed this ques-
tion, for although this matter has been dis-
cussod more than onoe m the House, m
view of the delicate nature of the matter
raised, 1t should, I think, be ducussed agan
and again so that no doubt 1s ieft 1 any-
body’s mind that there 1s anythiag hanky
panky in this

The mamn pont of the hon member
raising this discussion was that this 1mpact
of the PL-480 funds 18 corrupting the edu-
cational system and also our youth Now,
I am completely at on with the hon mem-
ber when he suggesied that anything which
corrupted our educational system or our
youth should be done away with There
cannot be any two opinions about 1t But
the question 1s 15 the impact of the PL-
480 funds as serious as the hon members
would like this House to believe ?

1 can, as Minister of Education,
straightway say that not only shall I oppose
PL-4B0 funds, but I shall oppose any fund
from any foreign country if the effect of
the utilisation of such funds were either to
corrupt our youth and our edu.ational sys-
tem or to influence our policies or way of
thuinking 1n any way whatsoever When I
say this, I am not really stating something
new, for I find that on 14th May, 196J, the
hon Home Mimister made it clear 1o thus
House by saying ,

“It 18 the poucy of our Government
to ensure that foreign funds do not
adverscly affect our parlamentary insti-
tuttons, pohtical mstitutions, academic
and other voluntary orgamsations work-
ing in 1mportant areas of our natignal
life and that they are able to function
consistently with the values of a
soveroign  domocratic republic that we
have given to oursclves under our
Constitution,”

This 18 exactly what we have said about
two years ago and what we reiterate today.
The question §d * have we departed from
this policy or have we in amy m#ﬂ
contrary to thif pohwy H so far ws the
PL-488 funds are concopned 7 #
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Now, the guestion from which the pre-
sent half-hour discussion has arisen related
to the amount of money spent for the last
three years from the PL-~480 funds and my
hon. colleagus, the Deputy Minister, had
answered it by saying that the total amount
that was spent in the last three years was
24.56 crores, Now, there are certain things
which, if clarified, wtll, 1 have no doubt,
remove the apprehension from the mind of
the hon. members who were pleased to ask
me some very relevant guestions.

This PL-480 fund is utilised in this
particular manner in so far as education is
concerned. The vast bulk of the so-called
utilisation of PL-480 fund for cducation
is merely a national attribution for bud-
getary purposes. It is common knowledge
that out of the total PL-480 fund resources
available in India, 87 per cent is made avail-
able to the Government of India in the
form of loans and grants, 5 per cent is re-
served as loans to joint Indo-US concerns
and the remaining 8 per cent is reserved for
expenditure for US Missions and for other
uses provided in the PL-480 funds agree-
ment.

Now, taking the first part, that is to
say, the 87 per cent, out of the amount of
Rs. 24.56 crores mentiened by the hon.
Deputy Minister, Rs. 21.33 crores was by
way of national attribution.

That is to say that wasa source of
money and it was allocated to whichever
fund it was thought necessary for the pur-
pase of budget allocation. It is like the
tax ; which the hon. member from Kanpur
pays,

SHRI 8. M. BANERJEE : T do not
pay. We are not paying taxes.

SHRI SIDDHARTHA SHANKAR
RAY : It is like the taxes that the hon.
member from Kanpur should have paid...

SHRI S. M. BANERJEE : No question
of evasion.

SHRI SIDDHARTHA SHANKAR
MY: «which “ distributed not to any
particular plan or any particular institution,
but is generally sttribyted in the budgetary
Eystem that we have.
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So, out of this Ra. 24.56 crores, Rs, 21.33
crores have been nationally attributed, and
that is how this system works. With regard
to the balance five per cent, we have noth-
ing to do with it. That is spent on joint
Indo-US concerns. We are not concerned
with those concerns. The third aspect is
the eight per cent with regard to which
hon. mcmbers perhaps were raising some
objections.

In the first place this is an extremely
small item. For instance, in the last three
years the total amount spent from this eight
per cent came to only Rs. 3.26 crores. ‘This
works out to less than a crore of rupees a
year 1. compared to Rs. 950 crores per year
that we spend on  education throughout the
country. The amount, therefore, that is
my first submission, is too insignificant
for any of us to have any fears of any
nature.

But I am n >t content with that. I shall
go further. [s evea s insignificmt amount
making our young boys and girls for get
their culture, forget their heritage, for get
their tradition and adopt some other culture
some other iradition and some other way of
life ? How is this small sum being spent ?
Firstly, this is spent for the purpose of hav-
ing cheap editions of American books. A
lot of criticism has been made by hon.
members. I have with me a list of the
American books which have been printed
in India and sold at cheap prices. [ shall
presentiy—satisfy the House that their are
cheap. But this is a part of a larger
programme. It is not only the US.A.
that comes in here. We print cheap editions
of books that are available in the Soviet
Union and in the United Kingdom. We
have three agreements with these three big
countries and I hope that we shall be able

to have such agrecments with other countries
as well,

What are the books that we publish
They are well-known books on science an?
technology, on various sciences. Fod
instance, this is a subject I know about. Wer
have printed International Relations by Palmer
and Perkins, one of the greatest authorities,
Are we going to shut our eyes to this book 7
There are other books like Statistical Reason-
ing in Sociology and Workskop and Took
Huondbook. These are books which would
enable people to learn, to know something,
to share ideas with other countries, ¥Shall
wp shyt our eyes, shall wp not bave onp
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[Shri Sidfhartha Shankar Ray]

window either to the west or to the east ?
Shall we not read books from Russia, from
England, from 1].8.A, printed in India 7 Of
course we shall, We have never stopped
interchange of ideas, and I am not so afraid
of any alleged cultural invasion. I think
om culture is strong enough to stand
ageinst any invasion however strong it may
be. By printing a few books which are
necessary, by reading a few books which are
necessary, I am sure no true Indian will lose
his patriotic sense or lose sight of the fact
that he is an Indian proud of a heritage,
proud of a culture and proad of a tradition,

18.00 hrs.

I do not think the hon Member should
be afraid of these books, [ shall be very
happy if any of the hon. Members points
out to me one single book from which it
would appcar that an attemplt was being
made to make an Indian a non-Indian or
to make an Indian forget his way of life.
Let them mention any book and 1 shall stop
that book.

There are two other things that are done
from this 8% money. One is research,
The use of PL-480 funds is restricted to
specific research programmes in the physical,
biological, agricultural, medical services etc.
They are not used in sensitive areas such as
social sciences. Here agam, every research
project is approved by a Committee set up
by the Government of India and we make
sure that the rescarch is in the national
interest.

The third thing is with regard to the
exchange of students, scholarly exchanges
that take place. That is also with the
prior approval, assent and comsent of the
Government of India. I can assure you
that the Government of India is ever alert
to see that nothing wrong takes place here
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WUmtmulmmnm!nmm
interfered with as a result of such cultural

and scholarly exchanges.

In my respectful submission it is clear
that the total amount of the PL-480 Funds
used for educational purposes is very small
compared to the total investment in educa-
tion. The bulk of these funds again
lire merely a notional attribution to educa-
tion.

Hon. Members wanted to know the
names of two institutions which had been
given this money. They are: Literacy
House, Lucknow and Patna Notredam
Sisters Society.

At tHe present moment Goverfiment's
policy is clear, No money, no grant cah
be given except with the prior approval of
the Government of India It has to be
scen that no such grant is discriminatory.
In dther words the grant has to be non-
discriminatory. I want to assure the
House that as long as I remaid the Educa-
tion Mmister—for another three days—and
1 am sure my successor also will follow the
same policy ; Government will follow the
same policy. I have no doubt about it.
The policy is to keep India free from any
kind of objectionable influence.

In so far as the subiect matter under
discussion is concerned, I can assure
the House that I have carefully gone
through the whole matter and there is
nothing really ohjectionable. There is
pothing about which the hon. Members .oed
feel worried,

18.04 hrs,
The Lok Sabha them adjourrwed till Eleven of

the Clock on Tuesday, July 13, 1971f
Asadha 22, 1893 (Saka)

———
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